T FET
FATEF G0 |
Iy, ! | =

IMPARTIAL, EASY AND
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 09th MARCH 2026 (MONDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number  |Assmt. Y§Assessee Name Counsel |Remarks
1|SA 79/CHNY/2026  [2020-21 | [A] SHRADHA SURANA el
2|ITA 697/CHNY/2026  |2020-21 | [A] SHRADHA SURANA
3|ITA 2192/CHNY/2024 |2018-19 | [D] C BALAJI Hema Murali
4|ITA 2272/CHNY/2025 [2013-14 | [A] UFX VENTURES PVT. LTD. Kuriachan & Nova
5ITA 2273/CHNY/2025 |2014-15 | [A] UFX VENTURES PVT. LTD. o
6ITA 2326/CHNY/2025 |2012-13 | [A] POOVIYAGOUNDER RAJAKUMARI S Sridhar (Erode)
7|ITA 2383/CHNY/2025 |2013-14 | [A] NAZARETH LEARNING SERVICES
8|ITA 2384/CHNY/2025 [2017-18 | [A] NAZARETH LEARNING SERVICES Ss;;ri?
9|ITA 3339/CHNY/2025 [2013-14 | [D] NAZARETH LEARNING SERVICES

10|ITA 3320/CHNY/2025 |2016-17 | [A] M/S. HILLSIDE GARDEN PVT. LTD.

11|ITA 3321/CHNY/2025 |2016-17 | [A] M/S. GREENWOOD FARMS PVT. LTD. Rf;:;h
12{ITA 3322/CHNY/2025 [2016-17 | [A] M/S. AVINASH PLANTATIONS PVT. LTD.

13(1TA 3323/CHNY/2025 |2018-19 | [A] AVR SWARNAMAHAL JEWELLERY LTD. B.Thiagarajan & Co
14|ITA 3330/CHNY/2025 |2010-11 | [A] ANGAMMAL SETHURAMAN R.Sivaraman
15|1TA 3332/CHNY/2025 {2020-21 | [A] RAJASEHAR BUVANESWARI Y .Sridhar

16|ITA 3333/CHNY/2025 [2012-13 | [A] GOLAKH PARIDA D.N.Kar

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_1
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IMPAATIAL, EASY AND

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 10th MARCH 2026 (TUESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number

Assmt. Y&

Assessee Name

Counsel

Remarks

ITA 1343/CHNY/2024

2018-19

[A] SOLARA ACTIVA PHARMA SCIENCES

ITA 1344/CHNY/2024

2020-21

[A) SOLARA ACTIVA PHARMA SCIENCES

Sandeep
Bagmar

ITA 475/CHNY/2025

2020-21

[A] M/S. CITY UNION BANK

ITA 2002/CHNY/2025

2013-14

[A] M/S. CITY UNION BANK

ITA 2330/CHNY/2025

2013-14

(D] CITY UNION BANK LIMITED

S.Ananthan

ITA 3134/CHNY/2025

2012-13

[A] AAA INDIA MEDICAL CENTRE PVT. LTD.

T.Vasudevan

ITA 3342/CHNY/2025

2014-15

[A] NARAYANANSAMY VIJAYKU MAR

ITA 3343/CHNY/2025

2017-18

[A] A. S. GARMENTS

1
2
3
4
5
6
7
8
9

ITA 3351/CHNY/2025

2017-18

[A] M/S. TAMIL NADU TRADE PROMOTION ORGANISA

B.Ramakrishnan

10

ITA 3352/CHNY/2025

2016-17

[A] M/S. R.R. INFRAA CONSTRUCTION

11

ITA 3353/CHNY/2025

2017-18

[A] M/S. R.R. INFRAA CONSTRUTION

12

ITA 3354/CHNY/2025

2018-19

[A] M/S. R.R.INFRAA CONSTRUCTION

13

ITA 3355/CHNY/2025

2019-20

[A] M/S. R.R.INFRAA CONSTRUCTION

14

ITA 3356/CHNY/2025

2020-21

[A] M/S. R.R. INFRAA CONSTRUCTION

15

ITA 3357/CHNY/2025

2022-23

[A] M/S. R.R.INFRAA CONSTRUCTION

16

ITA 3583/CHNY/2025

2021-22

[D] R RAMU (HUF)

17

CO 99/CHNY/2025

2021-22

[D] R RAMU (HUF)

18

ITA 3584/CHNY/2025

2022-23

[D] R RAMU

19

ITA 4153/CHNY/2025

2020-21

[A] MR. RAMASAMY RAMU

20

ITA 4154/CHNY/2025

2021-22

[A] MR. RAMASAMY RAMU

21

ITA 4155/CHNY/2025

2022-23

[A] MR. RAMASAMY RAMU

22

ITA 675/CHNY/2026

2018-19

[D] RAMASAMY RAMU

23

ITA 676/CHNY/2026

2020-21

[D] RAMASAMY RAMU

24

ITA 677/CHNY/2026

2021-22

[D] RAMASAMY RAMU

25

ITA 678/CHNY/2026

2022-23

[D] RAMASAMY RAMU

B.Ramakrishnan

1he Link for Hybrid Hearing is : https://itatchennai.my

wehex.com/meet/court room_1
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CAUSE LIST OF "A" BENCH FOR 11t
BEFORE HON'BLE SHRI GEORGE GEORG
AND BEFORE HON'BLE SHRI $.R.RAGHUNATHA, A

fArcTany TET
Frcay R

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

IN COURT ROOM 1

h MARCH 2026 (WEDNESDAY)
E K, VICE PRESIDENT
CCOUNTANT MEMBER

srlAppeal Number _ |Assmt. ¥ Assessee Name Counsel
1|sa 67/CHNY/2026  [2019-202{ [A] VENKATESH b Gunasekaran
5||TA 889/CHNY/2026  [2019-202 [A] VENKATESH
3lsa 72/CHNY/2026  |2017-18 | [A] DURAI MAHENDRAN Jhita
aliTA 963/CHNY/2026  |2017-18 | [A] DURAI MAHENDRAN
s|sa 86/CHNY/2026  [2023-24 | [A] ARISE STEELS PRIVATE LIMITED s Sridhar _
c|iTA 100/CHNY/2026  [2023-24 | [A] ARISE STEELS PRIVATE LIMITED
2liTA 1721/CHNY/2024 |2021-22 | [A] LOGANATHAN DHANDAPANI S.Sridhar
a|ITA 1855/CHNY/2024 |2017-18 [A] TAM WORLD TRAVEL PVT. LTD. S.Sridhar
9|ITA 1462/CHNY/2025 |- [A] RAVIKIRAN FOUNDATION OF INDIA A.Narayanan
10|ITA 1463/CHNY/2025 |- [A] RAVIKIRAN FOUNDATION OF INDIA A.Narayanan
1111TA 2242/CHNY/2025 |2016-17 | [A] VASUDEVAN RAGHAVAN V.Padmanaban
12|ITA 2300/CHNY/2025 |2011-12 | [A] BALCHANDRA BUILDERS PVT. LTD. s.Sridhar
13|1TA 3348/CHNY/2025 |- [A] KINCHITKARAM TRUST R:;gah;:;rzn
1al1TA 3358/CHNY/2025 |2020-21 | [A] PERUMAL VIRUDHACHALAM
15|1TA 3364/CHNY/2025 |2016-17 | [A] SUBRAMANIAM MANOHARAN S.Sridhar (Erode)
16|ITA 3369/CHNY/2025 |2017-18 | [A] MANAK CHAND RAJESH KANKARIYA |
17|ITA 3371/CHNY/2025 |2017-18 [A] SRI KRISHNA JEWELLERS \.Meenakshi Sundar
18|ITA 3372/CHNY/2025 |2010-11 | [D] ICICI FOUNDATION FOR INCLUSIVE GROWTH
19|ITA 3376/CHNY/2025 |2018-19 [A] NITIN P Hari
50l ITA 3377/CHNY/2025 |2018-19 | (O] MAGICK WOODS EXPORTS PRIVATE LIMITED
51 |1TA 3382/CHNY/2025 |2018-19 | [A] ARIFF AHAMED BABAJAN ]
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_l |
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 12th MARCH 2026 (THURSDAY)

BEFORE HON'BLE S
AND B

IN COURT ROOM 1

HRI GEORGE GEORGE K, VICE PRESIDENT

EFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

[sri[Appeal Number [assmt. YdAssessee Name Counsel |Remarks
| 1|sas1/cHNY/2026  [2017-18 [A] SRIHARI PRASAD -
| 2|ira 736/CHNY/2026 |2017-18 [A] SRIHARI PRASAD (SMC)
| 3|sasz/chny/2026 [2016-17 [A] ARULMIGU SANGAMESWARAR THIRD o | N Prasad
2[TA 1088/CHNY/2076 _|2016-17 | [A] ARULMIGD SANGAMESWARAR THIRUKKOIL ' i
[ cliTa 781/CHNY/2026 |2021-22 | [A] PRATIPA CASHEWS D.Anand |E/H
6|7 1414/CHNY/2025 [2016-17 | [A] SARAH AGENCIES PVT. LTD. S.Sridhar
ITA 2278/CHNY/2025_|2017-18 | [A] GOKULADOSS SATHISH KUMAR R.Viswanathan 4
| 8|iTA 2279/CHNY/2025 |2016-17 (A] M/S. ADIYAMAN TEXTILES LTD. R.Viswanathan |
j|Ta 23s1/cHNY/2025 201718 AN BADTNARAAA
hﬂ A 3748/CHNY/2025 |2013-14 [A] THATHAIYENGARPET VENKATESAN V.Alagappan
11\ITA 3749/CHNY/2025_|2014-15 [A] THATHAIYENGARPET VENKATESAN
[12 [TA 3109/CHNY/2025 |2012-13 | [A) ASHOK MANIKANT MEHTA S.Sridhar (Erode) T
r Sy e TAT KUPPUSAMY THARMARAJ PAKKIRISAMY L/H OF
13 LATE SMT T ARUMAIKANNU
| 14|1TA 3389/CHNY/2025 |2018-19 [A] CMWSSB EMPLOYESS CO-OP THIRFT AND CREDIT SOCIETY |
15|ITA 3391/CHNY/2025 |- [A] THIAGA SASTHA TRUST K.Balasubramanian J
ToIITA 3394/CHNY/2025 |2020-21 | [A] SHARP GARUDA FARM EQUIPMENTS PVT.LTD TN Seetharaman| |
7 1TA 3401/CHNY/2025 |2020-21 | D] JOHNSON LIFT> PRIVATE LIMITED
18|1TA 3402/CHNY/2025 [2015-16 | [A] SINGHVI PROPERTY DEVELOPERS
T9|ITA 3404/CHNY/2025 |2017-18 | [A] SURESH BABU
0T 3405/CHNY/2025 [2016-17 | [D] ANTILIA VENTU RE CAPITAL
| 21]17A 3406/CHNY/2025 |2015-16 (D] ST MARYS GIRLS HIGHER SECONDARY SCHOOL (\

The Link tor Hybrld Hearing is : https://itatchennai.my_.webex.com/meet/court_room_l
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IMPARTIAL. EASY AND,
SPEEDY JUSTICE

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 09th MARCH 2026 (Monday)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY,‘ACCOUNTANT MEMBER
IN COURT ROOM 2 ( PART HEARD)

Assmt. Ye Assessee Name

2021-22 | [A] LKS GOLD HOUSE PVT. LTD.
//itatchennai.my.webex.com/meet/court_room_Z

Counsel |Remarks
S.Sridhar

Appeal Number

ITA 3152/CHNY/2025
The Link for Hybrid Hearing is : https:

Sr

=

[PARTIAL, EAST ARD
SPEEOY JUSTICE

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 09th MARCH 2026 (Monday)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
IN COURT ROOM 2 { CLARIFICATION)

[assmt. YgAssessee Name
[2020-21 | [A] SANTHILAL JAIN VUAY KUMAR
ttps://itatchennai.my.webex.com/meet/court_ro

Counsel |Remarks _|
D.Anand \ J

Erl Appeal Number

[ 1|imA 3170/CHNY/2025
The Link for Hybrid Hearing is : h

om_2
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MAPARTIAL, EASY AND
SPEEDY JUSTICE

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "a" BENCH FOR 09th MARCH 2026 (Monday)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

|\ COURT ROOM ( PART HEARD)
w Name —Gounsel JRemans_|
’[A] SHRIRAM FINANCE LTD.
R.Sivaraman

| 2|iTA 1473/CHNY/2025 202122 | [A] SHRIRAM FINANCE LTD.
ITA 1474/CHNY/2025 202223 | [Al SHRIRAM FINANCE LTD.

The Link for Hybrid Hearing is : https://itatchennai.mv.wabex.com/meet/court__roomﬂz

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 10th MARCH 2026 (TUESDAY)
BEFORE HON'BLE ABYT VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
OOM 2 (PART HEARD)

IN COURT R

<TppeaNurmher [ {pssessee Name —Counssl_remares
n—_
u— ey L

The Link for Hybrid Hearing is: 'nttps://itatchennai.m\;.webex.com/meet/court_roomwz
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 09-MARCH-2026 (MONDAY)
BEFORE HON'BLE SHRLINTURI RAMA RAO, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM
IN COURT ROOM 3 .
Srl [Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
BMA 24/CHNY/2025  |2016-17 | [A] MATHIALAGAN GATHYA S Sridhan, @v.
BMA 25/CHNY/2025  |2018-19 | [A] MATHIALAGAN GATHYA

ITA 2528/CHNY/2025  12016-17 | [A] CHELLAM RAMANATHAN
ITA 2690/CHNY/2025  12018-19 | [A] GANGOTHRI FARMS & ESTATES

1

2

3

4

5 [ITA 2691/CHNY/2025  [2020-21 [A] GANGOTHRI FARMS & ESTATES
6

7§

8

9

-

ITA 3370/CHNY/2025  |2016-2017| [A] PRANUTHI MURALI KRISHNAN
ITA 3687/CHNY/2025  |2016-17 | [A] AVANINDRA AGRO FARMS PVT. LTD.
ITA 3688/CHNY/2025  {2018-19 | [A] RAGHAVAN SUNDARAM

ITA 3690/CHNY/2025  |2016-2017| [A] VASANTHA KALYANASONDARAM
[A] PANANKATTOOR PRIMARY
10 [ITA 3698/CHNY/2025  |2011-12 |AGRICULTURAL COOPERATIVE

11 |ITA 3700/CHNY/2025  |2018-19 | [A] V.KUPPUSAMY-

12 |ITA 807/CHNY/2025  |2017-18 | [A] ANNAMALAI PANDIAN S.P.Chidambara
[A] MOORTHY REP. BY LUHEIR M
13 [ITA 3636/CHNY/2025  |2021-22 [PRABHAKARAN S.Sridhar, &r.

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3 \/
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 10-MARCH-2026 (TUESDAY)
BEFORE HON'BLE SHRLINTURI RAMA RAQ, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |IT(IT)A 4/CHNY/2025  2016-17 | [A] NOORUDDIN RAFIUDDIN SHARIFF  [R.Janakiraman
2_|ITA 2441/CHNY/2025  |2017-18 |[A] GLOBAL CARD SYSTEM PVT.LTD. |G.Baskar
3 |ITA 2442/CHNY/2025  |2017-18 | [A] GLOBAL CARD SYSTEM PVT. LTD.
4 |ITA 2665/CHNY/2025  |2012-2013| [A] S M SARVESWARAN HUF M.Murugabhoo
5 |ITA 3701/CHNY/2025  12019-20 | [A] RAMIREDDY SAMBASIVA REDDY
6_[ITA 3703/CHNY/2025  [2014-15 | [A] AYODHYA FLOUR MILLS PVT. LTD. R.Vijayaraghav
7_[ITA 3704/CHNY/2025  |2017-18 | [A] CHINNUSAMY SAROJA (SMC) T.Vasudevan
8 |ITA 3710/CHNY/2025 |2017-18 | [A] AMAR JEWELLERY HOUSE S.Sridhar
9 |ITA3711/CHNY/2025 |2018-19 | [A] AMAR JEWELLERY HOUSE
10 [ITA 3712/CHNY/2025  [2019-20 | [A] AMAR JEWELLERY HOUSE
11 |ITA 3713/CHNY/2025  [2020-21 | [A] AMAR JEWELLERY HOUSE
12 [ITA 3714/CHNY/2025  [2021-22 | [A] AMAR JEWELLERY HOUSE
13 [ITA 3717/CHNY/2025  |2017-18 | [A] PERIASAMY JANAKAR G.Baskar
14 |ITA 3738/CHNY/2025  [2017-18 | [A] CHENNAI METRO RAIL LTD. S.Sridhar
[A] GANDHINAGAR CRICKET AND
15 |ITA 3619/CHNY/2025 |- SPORTS CLUB J.Saravanan )

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE SHRLINTURI RAMA RAO, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM

N o
St appg S

IN COURT ROOM 3
syl |Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
L [D] ALLAHABAD BANK (MERGED WITH
1 |ITA 1675/CHNY/2024  [2017-18 |[INDIAN BANK) (HCD)
[D] ALLAHABAD BANK (MERGED WITH
2 |ITA 1681/CHNY/2024  [2018-19 |INDIAN BANK) (HCD)
3 |ITA 3716/CHNY/2025  |2017-18 | [A] DAEBU AUTOMOTIVE SEAT INDIA PVG.Baskar
4 [ITA 3732/CHNY/2025 |2023-24 | [A] DR. ADIL AGARWAL
5 |ITA 3733/CHNY/2025  |2017-18 | [A] ALAGUVEL MADHANRAJ
6. [ITA 3734/CHNY/2025  [2017-18 | [A] AROUMOUGAM PRAGALANADANE
7 |ITA 3751/CHNY/2025  |2014-15 | [A] SMT. RAJESWARI IYER G.Baskar
8 [ITA 3752ICHNY/2025  [2013-14 | [A] SMT. RAJESWARI IYER
9 [ITA 3755/CHNY/2025  [2011-12 | [A] NAINASETTIYAR JAYAPRAKASH
10 |ITA 3756/CHNY/2025  [2012-13 | [A] NAINASETTIYAR JAYAPRAKASH
11 |ITA 3757/CHNY/2025  |2013-14 | [A] NAINASETTIYAR JAYAPRAKASH
12 |ITA 3758/CHNY/2025  |2014-15 | [A] NAINASETIYAR JAYAPRAKASH
13 |ITA 3759/CHNY/2025  [2015-16 | [A] NAINASETTIYAR JAYAPRAKASH
14 |ITA 3855/CHNY/2025  |2017-18 | [A] MR. CHANDANMAL NAGARAJ
15 |ITA 3915/CHNY/2025  |2014-15 | [A] SHANMUGASUNDARAM MONISHA (E|S.Sridhar, Er.
16 |ITA 3916/CHNY/2025  [2014-15 | [A] SHANMUGASUNDARAM KAAVIYA (EH) i
17 [ITA 3917/CHNY/2025  [2014-15 | [A] SUBBAIAN SUBBULAKSHMI (EH)  |S.Sridhar, Er. ]I
18 |ITA 3678/CHNY/2025  |2017-18 | [A] SANGEETHA ENTERPRISES A /)//

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 12-MARCH-2026 (THURSDAY)
BEFORE HON'BLE SHRLINTURI RAMA RAO, AM

_AND HON'BLE SH.MANU KUMAR GIRI, JM

IN COURT ROOM 3
syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
= [A] INDSIL HYDRO POWER AND

1 |ITA 3739/CHNY/2025  |2017-18 |MANGANESE LTD. S.Sridhar

2 |ITA 3741/CHNY/2025  12014-15 | [A] DHWANI TECHNICAL TRADING LLP |S.Sridhar

3 |ITA3747/CHNY/2025 12012-13 | [A] KANGAROO IMPEX A Sittarasu

4 |ITA 3753/CHNY/2025  |2024-25 | [A] ALAGARSAMY CHETTIAR G.Baskar

5 |ITA 3760/CHNY/2025  12020-21 | [A] PALANISAMY SANKAR A.G.Sathyanara

[A] JOVEENS LOGISTICS AND
6 |ITA 3761/CHNY/2025  |2020-2021|SERVICES INDIA PRIVATE LIMITED

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI _S.S.VISWANETHRA RAVI, JM

BEFORE HON'BLE MS. PADMAVATHY.S, AM

IN COURT ROOM 2
syl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 [ITA 2655/CHNY/2025 12019-20 | [D] SIRAJUDEEN SAMJUDEEN
2 [ITA 3799/CHNY/2025 12019-20 | [A] SIRAJUDEEN SAMIUDEEN

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 09 MARCH 2026 IMONDAYI
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM -04

Assmt,

Srl |Appeal Numbgr Your Assessee Name Counsel Name Remarks
1{ITA 2564/CHNY/2024 |2009-10 | [A] COROMANDEL CABLES PVT. LTD. ek
2(ITA 2565/CHNY/2024 [2010-11 | [A] COROMANDEL CABLES PVT. LTD. O
3|ITA 2566/CHNY/2024 12011-12 | [A] COROMANDEL CABLES PVT. LTD. | 0o,
4{CO 94/CHNY/2025 2021) [A] SUBRAMANIAN PALANISAMY G Baskar
5[ITA 2080/CHNY/2025 2021/ [D] SUBRAMANIAN PALANISAMY G Baskar
6[ITA 2078/CHNY/2025 (2017-18 | [A] SHAHUL HAMEED SEYED FIAS D. ANAND
7|ITA 2735/CHNY/2025 (2017-18 | [A] PATTAPIRAMAN DINESHKUMAR  |SRIDHAR.S SMC
8[ITA 2772/CHNY/2025 |2015-16 | [A] VASANTHA KALYANASUNDARAM |S. SRIDHAR
9[ITA 2810/CHN\.(/2025 2017-18 | [A] RAMANATHAN RAVINDRAN S. SRIDHAR
10{ITA 2955/CHNY/2025 |2018-19 | [A] MANI DURAISAMY S. SRIDHAR (SMC)
11{ITA 2970/CHNY/2025 |2014-15 igLﬂi:ggf&ﬂ;ﬁ - Abhishek Murali I
Meeting link - https://itatchennai.my.webex.com/meet/court_room 4

Meeting number :-26434158210
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 10 MARCH 2026 (TUESDAY)
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

TP U fUHor 93 Uid

IN COURT ROOM -04

Assmt.
Srl |Appeal Number e Assessee Name Counsel Name Remarks
1|ITA 1130/CHNY/2025 |2015-16 | [A] FAIZUR RAHMAN SAYEED S.SRIDHAR
2|ITA 1131/CHNY/2025 |2017-18 | [A] FAISUR RAHMAN SAYEED S.SRIDHAR
[A] COIMBATORE NAGARAJAN : _
2025 [2013-14 Abhishek Mural
3|ITA 1896/CHNY/ 013-1 PARAMASIVAN ishek Murali
[A] RAMAKRISHNAN TIRUPONITURA
4|ITA 2757/CHNY/2025 [2016-17 S. SRIDHAR
/ / 0 NARAYANAN
[A] THIRUPONITHURAI NARAYANAN
. . HAR
5|ITA 2758/CHNY/2025 |2016-17 At S.SRID
6|ITA 2868/CHNY/2025 |2017-18 | [A] NISA CHITS INDIA PVT. LTD. C. VENUGOPAL
2026- [A] MATHURAI ARUNADU VELALAR
ITA 28 T.Vasudevan
7 84/CHNY/2025 e AUA BN asu
8|ITA 2925/CHNY/2025 [2017-18 | [A] RAVI PALANISAMY S. SRIDHAR
[A] TEXCITY CONSTRUCTIONS KOVAI
2014- Mr. Sh dar,
9|ITA 2928/CHNY/2025 [2014-15 SN TR r. Shyam Sundar
10|ITA 2929/CHNY/2025 |2011- [A] PONGIYANNAN THANGAVEL PM KATHIR
A] SRI ANANDAVALLI KAINGARYA )
11|ITA 2953/CHNY/2025 |2025-26 (Al R. Smitha
SABHA
12|ITA 3008/CHNY/2025 [2014-15 | [A] VARSHINI ASSOCIATES G. BASKAR (SMC)
13|ITA 3014/CHNY/2025 |2022-23 | [A] ILANGOVAN MURUGAN
A] M/S. ANANTRAM AGRO FARMS
14|ITA 3025/CHNY/2025 |2015-16 LAl M/ S.K. SHAH
PVT. LTD.
A] M/S. BLUEWATER ESTATES PVT.
15|ITA 3026/CHNY/2025 [2017-18 L[T[]J / Tapan Dosi
A] M/S. BHADRAK PLANTATIONS
16/ITA 3027/CHNY/2025 |2014-15 [ATWY S.K. SHAH
PVT. LTD.
17|ITA 3028/CHNY/2025 |2019-20 | [A] M/S. LA VIE ESTATE LLP S.K. SHAH
18|ITA 3029/CHNY/2025 |2017-18 | [A] MADHAVARAO ARAVIND KUMAR |Shanthosh D. (SMC)
19/ITA 3033/CHNY/2025 |2017-18 | [D] SUNDARAM FINANCE LIMITED R Vijayaraghavan
20|ITA 3905/CHNY/2025 |2017-18 | [A] PANEERSELVAM DAIVARAJ R Vijayaraghavan
21|ITA 3925/CHNY/2025 |2015-16 | [A] THANGALAKSHMI S. SRIDHAR
22|ITA 3927/CHNY/2025 |2015-16 | [A] SUBASH AKILA S. SRIDHAR /‘
23|ITA 3928/CHNY/2025 |2015-16 | [A] SUBASH AKILA S. SRIDHAR I
Meeting link - https://itatchennai.my.webex.com/meet/court_room_4

Meeting number :-26434158210




INCOME TAX APPELLATE TRIBUNAL, CHENNATI

CAUSE LIST OF C-BENCH FOR 11 MARCH 2026 (WEDNESDAY)
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

T Sfdtery siftrewor, 93 Uid

IN COURT ROOM -04

Assmt.
Srl |Appeal Number Yaar Assessee Name Counsel Name Remarks
1|ITA 2039/CHNY/2025 [2012-13 | [A] POOSAPPAN ARUL SUNDARAM S. SRIDHAR
2|ITA 2040/CHNY/2025 [2014-15 | [A] ARULSUNDARAM NITHYA S. SRIDHAR
[A] LATE N MUTHUSAMY, REP. BY
ITA 2733/CHNY/2025 |2014-15 . SRIDHAR
3 733/C /20 LEGAL HEIR s HA
; [A] CRESCENT EDUCATIONAL AND
ITA 2734/CHNY/2 2018-19 . SRIDH
4 34/CHHY/2005 CHARITABLE TRUST 3 AR
5|ITA 2737/CHNY/2025 |2017-18 | [A] GUNASEKAR BHUVANESWARI S. SRIDHAR (SMC)
6|ITA 2740/CHNY/2025 [2017-18 | [A] SAROJA S. SRIDHAR
7|ITA 2747/CHNY/2025 |2017-18 | [A] ABBIRAMI THANKA MAALIKAI NC RAVIKRISHNAN |(SMC)
A] ALAGU AIR PRODUCTS PRIVATE
8|ITA 2771/CHNY/2025 |2022-23 (A S. Ramachandran
LIMITED
9|ITA 2926/CHNY/2025 |2017-18 | [A] ABDULMEDU ABDULIAFFAR Gyl
MADHAVAN
[A] MAHAAMERU SPINNING MILLS
ITA 3889/CHNY/2025 [2020-21 . SRIDH
i RIEY 2095 21 | pRIVATE LIMITED 9 AR
11|ITA 3908/CHNY/2025 (2017-18 | [A] SLN JEWELLERY PRIVATE LIMITED |R. Sivaraman {\
Meeting link - https://itatchennai.my.webex.com/meet/court_room_4

Meeting number :-26434158210
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JMIHR Sdieiy siftrezur, 33 W
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 09 MARCH 2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOM -02 (PART-HEARD)

Assmt.
Srl |Appeal Number Vet Assessee Name Counsel Name Remarks
2005-
1(ITA 281/CHNY/2022 S0 [A] V.RAMANATHAN
2005-
2|ITA 282/CHNY/2022 o [A] LATE K.VENKATACHALAM

[A] MS.D.SANTHI (WIFE) . SANTHI

ITA 325/CH -10
3 /CHNY/202212009-10 |5 1o pISAMY L/H OF C.DURAISAMY

[A] MS.D.SANTHI (WIFE) . SANTHI
DURAISAMY L/H OF C.DURAISAMY

=

ITA 326/CHNY/2022 [2010-11

[A] MS.D.SANTHI (WIFE) . SANTHI
DURAISAMY L/H OF C.DURAISAMY

Ul

ITA 327/CHNY/2022 |2012-13

[A] M/S.PREMIER ROLLER FLOUR

6|ITA 332/CHNY/2022  |2005-06
B CHNY MILLS LTD PM KAHTIR
SiTA 333/CHNY/2022  |2008-09 | A] M/SPREMIER ROLLER FLOUR MILLS
LTD
y [D] SMT. SANTHI DURAISAMY L/H OF
8|ITA 495/CHNY/2022 201213 | "0 0 © 00
[D] SMT. SANTHI DURAISAMY L/H OF
9|ITA 519/CHNY/2022 |2009-10 C DURAISAMY
10|ITA 2522/CHNY/2025 ;ggg' [A] RAVICHANDRAN VENKATACHALAM
2005-
11|ITA 2562/CHNY/2025 | [A] VENKATACHALAM VENUGOPAL
2005-
12|ITA 2563/CHNY/2025 | [A] VENKATACHALAM BALAJI
CLARIFICATIONS
[A] M/S. V.CHETTY RADHAKRISHNA
13[ITA NY/2025 |2021- N. VIJA
el 122 | CHETTY JEWEL CRAFT FIRM TRUNAR
[A] VIRINCHIPURAM RADHAKRISHNA
14(ITA 2841 22 N. VIJAYKUMAR
JCHNY/2025 |2021 Rk J

Meeting link .- https://itatchennai.my.webex.com/meet/court_room_2 )
Meeting number :-2643 076 7091




TP Uy ity 943 4id
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 10 MARCH 2026 ]TU ESDAYI
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM -02

PART-HEARD

Appeal Number ik Assessee Name Counsel Name Remarks

Sr Year

[A] RM APPAVU CHETTIAR JEWELLERY

. |ImA3396/cHNY/2025 |2017-18 S. SRIDHAR
PIRVATE LIMITED

, |ITA3397/cHNY/2025 |2018-19 [A] RM APPAVU CHETTIAR JEWELLERY' - 1¢ coinpan
PIRVATE LIMITED

5 |ImA 3398/CHNY/2025 |2019-20 [A] RMAPPAVU CHETTIAR JEWELLERY"  |¢ cpinuap
PRIVATE LIMITED.

4 |ITA3399/CHNY/2025 |2020-21 [A] RMAPPAVU CHETTIAR JEWELLERY - le coinpian
PIRVATE LIMITED

5 [ITA3400/CHNY/2025 |2021-22 | IALAY CHETTIAREWELLERYERIVATE 5. spipriar

CLARIFICATION
2018- [A] MARAPPAN BALASUBRAMANIAM
6[ITA 3403/CHNY/2025 2018 (DECEASED), REP BY LEGAL HEIR KAVITHA [T. Vasudevan

BALASUBRAMAMNIAN (WIFE)

Meeting link - https://itatchennai.my.webex.com/meet/court_room_2
Meeting number :-2643 076 7091

STIHY Uty e, 33 Uid
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 11 MARCH 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER
IN COURT ROOM -02

PART- HEARD
Srl |Appeal Number A\s{se?:. Assessee Name Counsel Name Remarks
1|ITA 2948/CHNY/2025 [2017-18 | [A] INDOMAL JEWELLERY VICTOR GRACE
2|ITA 2949/CHNY/2025 |2018-19 | [A] INDOMAL JEWELLERY VICTOR GRACE
3|ITA 2950/CHNY/2025 |2019-20 | [A] INDOMAL JEWELLERY VICTOR GRACE
4|ITA 2951/CHNY/2025 (2020-21 | [A] INDOMAL JEWELLERY VICTOR GRACE
5|ITA 2952/CHNY/2025 [2021-22 | [A] INDOMAL JEWELLERY VICTOR GRACE
Meeting link - https://itatchennai.my.webex.com/meet/court_room_2

Meeting number :-2643 076 7091




maaT e siftreur, 93 Uid
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 09-MARCH-2026 (MONDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
[A] AIROLI ITP DEVELOPMENT
1 |SA 113/CHNY/2025 202223 |01 ATE LIMITED .
[A] AIROLI ITP DEVELOPMENT
2 |ITA 3359/CHNY/2025 2022-23 | oo 1vATE LIMITED
3 |sa 80/CHNY/2026 Sh7A [A] PRELUDESYS INDIA PRIVATE
LIMITED
4 A 689/CHNY/2026 obas 53 [A] PRELUDESYS INDIA PRIVATE
LIMITED
A] JOYSON ANAND ABISHEK
5 |CO 2/CHNY/2025 2014-15 1AL D

SAFETY SYSTEM PRIVATE LIMITED

[A] JOYSON ANAND ABHISHEK

A 2252/CHNY/2024 14-15
6 |ITA2252/CHNY/202 20 SAFETY SYSTEMS PRIVATE

(D] JOYSON ANAND ABISHEK

7 im(TP)A NY/20 2014-
(TP)A 46/CHNY/2024  |2014-15 {¢,ceqy SySTEM PRIVATE

[A] SUTHERLAND GLOBAL

8 |IT(TP)A 31/CHNY/2025 202122 IgepyicEs pyT. LTD. (TPC)

A] RIDMA RAICHAND
9 |ITA4101/CHNY/2025  |2019-20 [A] RIDMAL RAM RAICHAN

“Tm’ T (o [A0aA| J0A1 22 [A-PRELUDESYS INDIA-PRIVATE
" 2 LimreD FENNER ConvEyor BELTING P. UM,

[A] SCHNEIDER ELECTRIC
11 |IT(TP)A 110/CHNY/2024 2021-22 |SYSTEMS INDIA PRIVATE
LIMITED (TPC)

[A] RATHINAM VISWANATHAN
12 |ITA 2125/CHNY/2025 2018-19

Meeting link - https://itatchermai.my.webex.com/meet/court_ oom_2
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ST ety itz 99 Uid
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 10-MARCH-2026 (TUESDAY)
BEFORE HON'BLE ABY T. VARKEY, JU DICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

WrUAT FUF IN COURT ROOM 2
Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
ERIT DATA AN
1 [SA 74/CHNY/2026 2022-23 LA} MERIT Dkt BRD

TECHNOLOGY PRIVATE LIMITED

[A] MERIT DATA AND

2 |ITA958/CHNY/2026 2022-2
L el e TECHNOLOGY PRIVATE LIMITED

[D] INDIAN GARNET SAND

3
ITA 939/CHNY/2019 2010-11 |COMPANY P. LTD.
% [D] INDIAN GARNET SAND
ITA 940/CHNY/2019 2011-12 |COMPANY P. LTD.
5 |ITA 762/CHNY/2022 2018 2019| [A] FRESHWORKS INC
6 |ITA 763/CHNY/2022 2019-2020| [A] FRESHWORKS INC
7 |ITA952/CHNY/2023 2020-21 | [A] FRESHWORKS INC.
: [A] VALEO INDIA PRIVATE
IT(TP)A 32/CHNY/2025  [2011-12 |LIMITED (TPC)
IT(TP)A 33/CHNY/2025  [2020-21 | [A] M/S. TRIUMPH
9 INTERNATIONAL PRIVATE
LTD (TPC)
Meeting link .- https://itatchennai.my.webex. com/meet/court_room_2
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STaHT gt ftreur, 93 Uid
INCOME TAX APPELLATE TRIBU'NAL, CHENNAI
CAUSE LIST OF D BENCH FOR 11-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2
Srl |Appeal Number Assmt. |Assessee Name [Counsel Name Remarks
Year
1 |ITA 3079/CHNY/2024 2021-22 | [A] DUCONT INDIA SYSTEMS AR Raghunathan
PRIVATE LTD

2 |IT(TP)A 21/CHNY/2025 2016-17 | [A] KAAR TECHNOLOGIES INDIA
PRIVATE LIMITED (TPC)

3 |IT(TP)A 22/CHNY/2025 2020-21 | [A] KAAR TECHNOLOGIES INDIA
PRIVATE LIMITED (TPC)

4 |IT(TP)A 23/CHNY/2025 2021-22 | [A] KAAR TECHNOLOGIES INDIA
PRIVATE LIMITED (TPC)

5 |ITA 2499/CHNY/2025 2016-17 | [D] KAAR TECHNOLOGIES INDIA

PVT LTD :
6 [A] M/S. ACCENTIV INDIA
[T(TP)A 89/CHNY/2024  |2021-22 |PRIVATE LTD (TPC)
7 [A] SHIBAURA MACHINE INDIA
[T(TP)A 97/CHNY/2024  |2021-22 |PVT. LTD. (TPC)
Meeting link :- https:// {tatchennai.my.webex.com/meet/court_room_2

Sirgwuy IR faavun SFEERI,
Drawing and Disbursing Officer
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income Tax Appellate Tribunal,
Chennai Benches, Chennai
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER
AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1 [A] STANDARD SPINNING AND
ITA 1513/CHNY/2019 2013-14 |WEAVING MILLS LTD.
2 [A] STANDARD SPINNING AND
ITA 1514/CHNY/2019 2014-15 |WEAVING MILLS LTD.
IT(TP)A 60/CHNY/2023 2015-16 |.[D] BYD INDIA PRIVATE LIMITED
4 |ITA 3540/CHNY/2025 2020-21 | [A] SHAKULHAMEED
NAGOORPITCHAIL
5 |ITA 4020/CHNY/2025 2016-17 | [A] RAMU PONNUSAMY
MURUGESAN
6 |[ITA4021/CHNY/2025 2017-18 | [A] RAMU PONNUSAMY
MURUGESAN
7 |ITA 4022/CHNY/2025 2018-19 | [A] RAMU PONNUSAMY
MURUGESAN
Meeting link .- https:/itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "D" BENCH FOR 12th MARCH 2026 (THURSDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER
IN COURT ROOM 1 (PART HEARD)

Srl |Appeal Number Assmt. Yed Assessee Name

Counsel Remarks

1 |ITA 4086/CHNY/2025 2016-17 |[A] SYED SALAHUDDIN
The Link for Hybrid Hearing is : https://1tatchennai.mv.webex.com/meet/court_room_l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 12 MARCH 2026 (THURSDAY)
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

AND HON'BLE S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM -04

Assmt.
Srl |Appeal Number Your Assessee Name Counsel Name Remarks
1|ITA 2725/CHNY/2025 |2023-24 | [A] PERUMAL MURUGAN (SMC)
; [A] PEOPLES MULTIPURPOSE
2|ITA 2824/CHNY/2025 [2018-19 .BA SM
ARNCANYAOS (26 DEVELOPMENT SOCIETY e SMC)
[A] M/S. EXPERIENCE
3|ITA 2901/CHNY/2025 |2015-16 |ENTERTAINMENT EDUCATION PVT. S.K. SHAH
LTD.
: A] M/S. GREEN HAMMOCK AGRO
4|ITA 2902/CHNY/2025 |2014-15 L& S.K. SHAH
PVT. LTD.
[A] M/S. GREENSCORE CLEAN
5/ITA 2903/CHNY/2025 (2014-15 S.K. SHAH
WA (CHIN208 ENERGIES PVT. LTD.
A] M/S. MAHINDRA ORCHARDES
6{ITA 2904/CHNY/2025 |2015-16 6] 1 S.K. SHAH
PVT. LTD.
A] M/S. PARAMJEET PLANATATIONS
7|ITA 2905/CHNY/2025 |2014-15 ALV S.K. SHAH
PVT. LTD.
[A] M/S. RIVERSIDE RENEWABLE
ITA 2906/CHNY, 2014-15 S.K. SHAH
BIIEARRS06, CHaFY 2025 (201 POWER PVT. LTD.
A] M/S.UTKARSH ORCHARDES PVT.
9|ITA 2907/CHNY/2025 |2014-5 JT[]) / S.K. SHAH
A] M/S. UTKARSH ORCHADES PVT.
10|(ITA 2908/CHNY/2025 [2016-17 L[T[]) / ; " S.K. SHAH
A] M/S. ADITYA PLANATATIONS PVT.
11|ITA 2909/CHNY/2025 |2014-15 L[TI]) / S.K. SHAH
: A] M/S. ADITYA PLANTATIONS PVT.
12|ITA 2910/CHNY/2025 |2016-17 L[T[]) / S.K. SHAH
13{ITA 2983/CHNY/2025 (2016-17 | [A] M/S. TATIA DEVELOPERS PVT. LTD. |K.N. NARAYANAN
S [A] 831 THE TUTICORIN
14{ITA 2987/CHNY/2025 2003 AGRICULTURAL PRODUCERS COOP
MARKETING SOCIETY LIMITED
S [A] 831 THE TUTICORIN
15|ITA 2988/CHNY/2025 —_— AGRICULTURAL PRODUCERS COOP
MARKETING SOCIETY LIMITED

Meeting link

Meeting number :-26434158210
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STIHR SMdteity siftrewur, 33 hiy

INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF B BENCH FOR 11-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI INTURI RAMA RAO, AM

BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

IN COURT ROOM 3
Srl |Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
[A] PENNAGARAM KUPPUSAMY
1 [ITA 3654/CHNY/2025  [2011-12 |POUNRAJ S.Sridhar, Er. ,

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3




